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Marks

Category ‘A’ 90% or more achievement of the target 3
Category ‘B’ Achievement above

National average 2
Category ‘C’ Achievement below

National average 1
Category ‘D’ Nil achievement 0

The rank is based on the performance in
20 items, which are covered in the Monthly
Progress Report  Wherever the States are
not implementing all these items, only those
items out of these 20 items are taken into
account. Further, the rank is based on
percentage of marks obtained to the total
marks eligible by each State.

(c) The main five points where the States
performance remained poor i.e. below 80 ',
achievement against their targets are—
(i) Sterilisation, (1i) Immunisation of Children,
(i1i) Distribution of Surplus Land, (iv) Equi-
valence of  Sterilisation  (Intra-Uterine
Device, Conventional Contraceptives and
Oral Pill Users), and (v) Economically Weaker
Section Houses provided.

Para-Military Farces Personpel Killed
During GNLF Agitation

62. SHRI D.B. PATIL Will the
Minister of HOME AFFAIRS be pleased to
state the number of para-military forces
personncl killed during GNLF agitation since
the beginmng of the sagitation till June
19887

THE MINISTER OF STATE IN THE
MINISTRY OF PERSONNEL, PUBLIC
GRIEVANCES AND PENSIONS AND
MINISTER OF STATE IN THE MINISTRY
OF HOME AFFAIRS (SHRI P. CHIDAM-
BARAM) : Eleven personnel of CRPF and
one person of BSF were killed since the
beginning of GNLF agitation till June, 1988.

Delay of Central Projects in Gujarat

63. SHRI RANJITSINGH GAEKWAD :
Will the Minister of PLANNING be pleased
to state :

(a) whether st is a fact that several
Centrally sponsored projects of different

Departments are not coming up on schedule
in Gujarat due to improper planning and
lack of resources ;

(b) whether delayed projects are facing
the problem of undue escalation of costs ;

(b) if so, the details of such projects
of the Departments of Irrigation, Power,
Forest, Land Development and Heavy In-
dustries sponsored by Union Government and
under implementation of State Government ;

(d) the details regarding funds made
available for these projects, time hmit fixed
for completion of each such project present
stage of their execution and escalation of
cost, if any ; and

(¢) the measures taken to complete the
projects as per schedule and to achieve the
targets fixed ?

THE MINISTER OF PLANNING AND
MINISTER OF PROGRAMME IMPLE-
MENTATION (SHRI MADHAYVSINH
SOLANKI): (a) to (¢). In the case of
Centrally sponsored schemes, Central Gove-
roment provides assistance as per the prescri-
bed norms. However, the actual execution
of the schernes and expenditure incurred oa
them depend upon the utilisation of assis-
tance by the State Government. While the
progress of important schemes and projects
in the State’s Plan is reviewed generally by
the Planping Commission at the time of
Annual plan discussion and ip greater detail
by the Administrative Ministries, it is really
for the State Government to monitor the
day-to-cay progress of physical and financial
targets. The Central assistance is made
available on re-imbursement basis.

Allocation for Industrial Development in
West Beagal

64. SHRI GADADHAR SAHA :
Will the Minister of PLANNING be pleased
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to state : THE MINISTER OF PLANNING AND
(a) the total allocation for industrial MINISTER OF PROGRAMME IMPLE-
. . MENTATION (SHRI MADHAVSINH
development (in the Central Sector) in West
. SOLANKI) : (a) and (b). A statement
Bengal for 1988-89 ; and utuidest . . .
indicatiog project/schemewise/details of out-
(b) the details of the programme chal- lays during 1988-89 for Central industrial
ked out in this regard ? projects in West Bengal is given below.

Statement

Allocatton for Industrial Development Projects (Central Sector) in West
Benga! during Annual Plan (1988-89)

(Rs. crores)
S. No. Name of Project/Scheme/Undertaking Allocation fot
Annual Plan
(1988-89)
1 2 3
1. Depariment of Steel
(a) Durgapur Steel Plant : 229.00
(i) Captive Power Plant : 7.15
(ii)) Additions/Modifications/Replacements/Renewals/
Townships etc. 61.85
(iii) Modernisation Programmes 160.00
‘(b) Alloy Steel Plant 19.50
(i) Expamsion Stage 1 & T1 4.00
(li) Addifions/Modifications/Replacements/Renewals/ 15.50
Townships ete.
(c) " Indian Iron & Steel Co. Ltd. : 71.50
(i) No. 8 coke oven battery somplex 4.94
(iiy Chasnalla Upper Seam Development 1.00
(iii) Balamcing facility for Chesnala Washery 6.00
(iv) Modernisatios of Kulti Werks 1.00
(v) Introduction of KORF technology in OHF 1.50
(vi) Medernisation of Burnpur Works including screening and 10.00
washing facilities
(vii) Rebuilding of No. 9 battery complex 14.00

(viii) By-produet plant 6.31
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1 2 3
(ix) Ductile iron spun plant at Kulti works 9.10
(x) Reconstruc;ion and development of Jitpur colliery 2.00
(xi) Reconstruction of Chasnalla deep mines 0.10
(xi;) Additions/modernisation/replacements 20.00
(xiii) Township 2.00
(xiv) R & D facilities 0.55
2.  Mtmistry of Petroleum & Natural Gas (Bngg. Unit) 1.20
(i) Bieco Lawrie & Co. Ltd. e.20
(ii) Balmer Lawrie & Co. Ltd. (Allocation for Head Office) 1.00

3. Department of Fertiliser

Hindustan Fertilizers Corpn. 35.4)
(a) Durgapur Plant : 7.0}
(1) Ammonia Storage facility at Haldia and Durgapur 1.34

(ii) Revamping of Durgapur Plant 0.67

(iii) Replacement and Renewals 5.00

(b) Haldia Project : 19.75
(c) Otber schemes : 8.65
(i) Grant 10 HFC for fertilizer dev. prog. 7.80

(ii) Grant under Indo-EEC fertilizer dev. prog. 0.85

4. Department of Chemical & Petro-Chemicals 1.69
(1) Bengal Chemical & Pharmaceuticals Ltd. 2.39

(ii) Bengal Immunity Ltd. 3.50

(iit) Smith Stanstreet Pharmaceuticals Ltd. 1.50

5. Departmen:t of Public Enterprises 70.28
1. Bharat Brakes & Valves Ltd. 0.65

2. Branthwaite & Co. Ltd. 2.00

3. Bum Standard & Co. Ltd, 17.15

4. Jessop & Co. Ltd. 1.80
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65. SHRI CHINTAMANI JENA :
SHRI MOHANBHAI PATEL :
Will the PRIME MINISTER be pleased
to state :

1 2 3
5. Mining & Allied Machigery Corp. 4.20
6. Bharat Process & Mech. Engg. Ltd. 0.75
7. Lagan Jute Machinery Co. Ltd. 1.00
8. Hugly Dock & Port Engineers Ltd. 2.10
9. Tyre Corp. of Icdia 9.00
10. Bharat Opthalmic Glass Ltd. 1.40
11. Cement Corp. of India (Jt. Venture at Burnpur) 1.87
12. Hindustan Cables Ltd. 12.20
13. National Instruments Ltd. 1.25
14, Cycle Corp. of India 0.25
15. Andrew Yule & Co. Ltd. 10.46
16. Bridge & Roof Co. Ltd. 3.00
17. Braith-Burn & Jessop Construction Co. Ltd. .00
18. Bharat Bhari Udyog Nigam Ltd., Calcutta 0.20
6. Department of Surface Transport 0.60

(Ship Building & Ship Repair)
(a) Modemisation of Ship-repair facilities at Calcutta Port) 0.60
7. Ministry of Finance (Mints & Presses) 18.00
1. India Government Mint, Calcutta 3.00
2. New Note Press 15.00
8. Ministry of Commerce 2.51
1. Tea Trading Corpn., Calkutta 0.01
2. Development of Export Promotion Zone, West Bengal 2.50
9. Department of Supply 1.96
Natfonal Test House 1.96
Total : -4-;;1:
Prodoction of Heavy Water (a) whether the attention of Govern-

ment has been drawn to the news appearing
in the Hindustan Times dated 10th June,
1988 under the caption ‘Grave tale of heavy
water plants’ ;





